
 12/3/2018

 Sixteenth  Loksabha

 an>

 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/Members.

 HON.  SPEAKER:  Now,  Papers  to  be  laid  on  the  Table.

 संसदीय  कार्य  मंत्रालय  में  राज्य  मंत्री  तथा  जल  संसाधन,  नदी  विकास  और  गंगा  संरक्षण  मंत्रालय  में  राज्य  मंत्री

 (श्री  अर्जुन  राम  मेघवाल):  माननीय  अध्यक्ष  जी,  मैं  श्रीमती  निर्मला  सीतारमण  की  ओर  से  निम्नलिखित  पत्र  सभा  पटल

 पर  रखता  हूं:-

 (1)  (एक)  डिफेंस  इंस्टीट्यूट ऑफ  एडवांस्ड  टेक्नोलॉजी, पुणे  के  वर्ष  2016-17  के  वार्षिक  प्रतिवेदन की  एक  प्रति

 (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  लेखापरीक्षित  लेखे।

 (दो)  डिफेंस  इंस्टीट्यूट ऑफ  एडवांस्ड  टेक्नोलॉजी,  पुणे  के  वर्ष  2016-17  के  कार्यकरण की  सरकार  द्वारा

 समीक्षा  के  बारे  में  विवरण  (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 (2)  उपर्युक्त :17  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलंब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी  तथा

 अंग्रेजी  संस्करण)।

 [Placed  in  Library,  See  No.  LT  8882/16/18]

 THE  MINISTER  OF  MINORITY  AFFAIRS  (SHRI  MUKHTAR  ABBAS  NAQVI):  |  beg  to  lay  on

 the  Table  a  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between

 the  National  Minorities  Development  and  Finance  Corporation  and  the  Ministry  of  Minority

 Affairs  for  the  year  2017-2018.

 [Placed  in  Library,  See  No.  LT  8883/16/18]

 उत्तर  पूर्वी  क्षेत्र  विकास  मंत्रालय  के  राज्य  मंत्री,  प्रधान  मंत्री  कार्यालय  में  राज्य  मंत्री,  कार्मिक, लोक  शिकायत  और

 पेंशन  मंत्रालय  में  राज्य  मंत्री,  परमाणु  ऊर्जा  विभाग  में  राज्य  मंत्री  तथा  अंतरिक्ष  विभाग  में  राज्य  मंत्री  (डॉ.  जितेन्द्र

 सिंह):  माननीय  अध्यक्ष  जी,  मैं  निम्नलिखित पत्र  सभा  पटल  पर  रखता  हूं:-
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 (1)  (एक)  सिविल  सर्विसेज  ऑफिसर्स  इंस्टीट्यूट,  नई  दिल्ली  के  वर्ष  2016-17  के  वार्षिक  प्रतिवेदन  की  एक  प्रति

 (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  लेखापरीक्षित  लेखे।

 (दो)  सिविल  सर्विसेज  ऑफिसर्स  इंस्टीट्यूट,  नई  दिल्ली  के  वर्ष  2016-2017  के  कार्यकरण की  सरकार  द्वारा

 समीक्षा  के  बारे  में  विवरण  (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 (2)  उपर्युक्त  (1)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलंब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी  तथा

 अंग्रेजी  संस्करण)।

 [Placed  in  Library,  See  No.  LT  8884/16/18]

 (3)  (एक)  केन्द्रीय  भंडार,  नई  दिल्ली  के  वर्ष  2016-17  के  वार्षिक  प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी

 संस्करण) तथा  लेखापरीक्षित  लेखे।

 (दो)  केन्द्रीय  भंडार,  नई  दिल्ली  के  वर्ष  2016-2017  के  कार्यकरण की  सरकार  द्वारा  समीक्षा  के  बारे  में  विवरण

 (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 (4)  उपर्युक्त  (3)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलंब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी  तथा

 अंग्रेजी  संस्करण)।

 [Placed  in  Library,  See  No.  LT  8885/16/18]

 (5)  सूचना  का  अधिकार  अधिनियम,  2005  की  धारा  25  की  उप-धारा  (4)  के  अंतर्गत  केन्द्रीय  सूचना  आयोग,  नई

 दिल्ली  के  वर्ष  2016-2017  के  वार्षिक  प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 (6)  उपर्युक्त  (5)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलंब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी

 तथा  अंग्रेजी  संस्करण)।

 [Placed  in  Library,  See  No.  LT  8886/16/18]
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 संचार  मंत्रालय  के  राज्य  मंत्री  तथा  रेल  मंत्रालय  में  राज्य  मंत्री  (श्री  मनोज  सिन्हा):  माननीय  अध्यक्ष  जी,  मैं

 निम्नलिखित पत्र  सभा पटल  पर  रखता  हूं  :-

 (1)  कंपनी  अधिनियम,  2013 की  धारा  394  की  उप-धारा  (1)  के  अंतर्गत  निम्नलिखित  पत्रों  की  एक-एक  प्रति

 (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 (क)  (एक)  भारत  संचार  निगम  लिमिटेड,  नई  दिल्ली  के  वर्ष  2016-17  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा।

 (दो)  भारत  संचार  निगम  लिमिटेड,  नई  दिल्ली  के  वर्ष  2016-17  का  वार्षिक  प्रतिवेदन,  लेखापरीक्षित लेखे

 तथा  उन  पर  नियंत्रक-महालेखापरीक्षक की  टिप्पणियां।

 (2)  उपर्युक्त  (1)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलंब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी

 तथा  अंग्रेजी  संस्करण)।

 [Placed  in  Library,  See  No.  LT  8887/16/18]

 THE  MINISTER  OF  LAW  AND  JUSTICE  AND  MINISTER  OF  ELECTRONICS  AND

 INFORMATION  TECHNOLOGY  (SHRI  RAVI  SHANKAR  PRASAD):  On  behalf  of  Shri  Alphons

 Kannanthanam,  |  beg  to  lay  on  the  Table

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Informatics

 Centre  Services  Incorporated,  New  Delhi,  for  the  year  2016-  2017,  alongwith  Audited

 Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of

 the  National  Informatics  Centre  Services  Incorporated,  3  New  Delhi,  for  the  year  2016-

 2017.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  8888/16/18]
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 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Digital  India  Corporation

 (formerly  Media  Lab  Asia),  New  Delhi,  for  the  year  2016-2017,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Digital  India  Corporation  (formerly  Media  Lab  Asia),  New  Delhi,  for  the  year  2016-2017.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (3)  above.

 [Placed  in  Library,  See  No.  LT  8889/16/18]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  PARLIAMENTARY  AFFAIRS  AND

 MINISTER  OF  STATE  IN  THE  MINISTRY  OF  STATISTICS  AND  PROGRAMME

 IMPLEMENTATION  (SHRI  VIJAY  GOEL):  |  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Report  (Hindi  and  English  versions)  of  the  National  Statistical  Commission,

 New  Delhi,  for  the  year  2016-2017.

 (ii)  Action  Taken  Reports  (Hindi  and  English  versions)  on  the  recommendations  contained  in

 the  Annual  Report  of  the  National  Statistical  Commission,  New  Delhi,  for  the  year  2016-

 2017.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  8890/16/18]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  RAILWAYS  (SHRI  RAJEN  GOHAIN):  |  beg

 to  lay  on  the  Table:-

 (1)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  subsection  (1)  of

 Section  394  of  the  Companies  Act,  2013:-

 (a)  (i)  Review  by  the  Government  of  the  working  of  the  Bharat  Wagon  and  Engineering

 Company  Limited,  Patna,  for  the  year  2016-2017.
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 (ii)  Annual  Report  of  the  Bharat  Wagon  and  Engineering  Company  Limited,  Patna,  for  the

 year  2016-2017,  alongwith  Audited  Accounts  and  comments  of  the  Comptroller  and

 Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  8891/16/18]

 (b)  (i)  Review  by  the  Government  of  the  working  of  the  Hassan  Mangalore  Rail  Development

 Company  Limited,  Bangalore,  for  the  year  2016-  4  2017.

 (ii)  Annual  Report  of  the  Hassan  Mangalore  Rail  Development  Company  Limited,

 Bangalore,  for  the  year  2016-2017,  alongwith  Audited  Accounts  and  comments  of  the

 Comptroller  and  Auditor  General  thereon.

 (2)  Two  statements  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the

 papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  8892/16/18]

 (3)  A  copy  of  the  Report  (Hindi  and  English  versions)  on  the  progress  made  in  the  intake  of

 Scheduled  Castes  and  Scheduled  Tribes  against  vacancies  reserved  for  them  in  recruitment

 and  promotion  categories  on  the  Railways  for  the  year  ending  31st  March,  2017.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (3)  above.

 [Placed  in  Library,  See  No.  LT  8893/16/18]

 (5)  A  copy  of  the  Railway  Protection  Force  (Amendment)  Rules,  2018  (Hindi  and  English

 versions)  published  in  Notification  No.  G.S.R.140  (E)  in  Gazette  of  India  dated  2nd  February,

 2018  under  sub-section  (3)  of  Section  21  of  the  Railway  Protection  Force  Act,  1957.

 [Placed  in  Library,  See  No.  LT  8894/16/18]

 5/6



 12/3/2018

 6/6


